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another question. (Interruptions) Will you
please sit down?

MR CHAIRMAN : I think it can be given
later.

SHRI ARJUN SINGH : Sir, it will be my
pleasant duty to give the hon. Member all the
information that he wants.
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SHRI ARJUN SINGH : The problem is the
same. | will inform the hon. Member about
this particular school.

MR. CHAIRMAN : Shri Gaya Singh. Have
you a question on the subject or on a different
matter?
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MR CHAIRMAN: Q. No. 2.
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MR CHAIRMAN: That question is over. I
have another equally important question here.
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MR CHAIRMAN: Please don't raise the
question. You have to raise it at some other
time, please.

Dr. Ambedkar Foundation

*244. SHRI V. GOPALSAMY {
SHRIJ. S.RAJU :
Will the Minister of WELFARE be
pleased to state :

(a) whether the Ambedkar Centenary Cele-
brations Committee/Ambedkar Foundation
has collected all works of Ambedkar; if so,
details thereof;

(b) whether there was a proposal to
translate the works of Dr. Ambedkar to
regional languages and publish them by the
Committee/ Government/Foundation;

(c) if so, whether any estimate or project to
this effect was prepared by the Government; if
so, details thereof;

1 The Question was actually asked on the floor
of the House by Shri V. Gopalsamy.
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(d) whether it is a fact that this 4 crores
project was shelved by the
Committee/Government; if so, the reasons
thereof;

(e) whether it is a fact that the publication
will be entrusted to private agencies; if so,
reasons thereof;

(1) will it be subsidised or not, if not;
reasons thereof; and whether the cost of the
books have been worked out or not; if not,
why,

(g) whether it is a fact that the Ambedkar
Foundation has been recently reconstituted; if
so, who are the members; what was the
criteria for nomination;

(h) how many Dalit representatives are
there in the Foundation presently; and

(I) will Government revamp the activities of
Ambedkar Foundation; if not, reasons
thereof?

THE MINISTER OF STATE IN THE
MINISTRY OF WELFARE (SHRI K. V.
THANGKA BALU): (a) The works of Dr.
Ambedkar as compiled and published by the
Government of Maharashtra have since been
collected. Details are indicated in enclosed
Statement 1. (see below)

(b) Yes, Sir. The first volume in Hindi,
Tamil and Gujarati has already been
published in April, 1993. The work on other
volumes is in progress.

(c) The cost of translation of publication of
the works of Dr. Ambedkar has been
estimated at Rs. 4.02 crores. The details of the
estimate are enclosed as Statement II. (see
below)

(d) No, Sir.
(e) No, Sir.
(f) It has been decided to sell the books at a

reasonable price within the reach of the com-
mon people.

(g) Reconstitution of the Foundation is
under active consideration.

(h) Two.

(i) The Government has already revamped

and expanded the activities of the Foundation.
This is a continuing process.

Seatement T

Yolume 1

Volume 2
Table Conferences.

Castes in India Annihilation of Caste and other writings.
Wark in Bombay Lagislature, with the Simon Commission and at the Round



